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an expenditure' of about Rs. 7a5 lakks 
on its transportation.

2. Between 1990—1995, Government 
oK India examined various proposals 
for fit* utilization o f this plant, but 
no final decisions were taken. In 
199J5 a Committee appointed by the 
Government inspected the equipment 
and recommended that the main 
pieces of the plant were in good con
dition and that, with proper repairs 
and rehabilitation and by procuring 
some new equipment, a plant could 
"be set up for producing methanol 
and|or ammonia. Arrangements have 
been made to obtain a project report 
lor setting up the plapt from M /s 
B.A.S.F. and further action will be 
taken on receipt of the report.

Shri Anrobindo Ghosal: What is the 
loss that the Government has incurred 
due to the delay?

Shri S&ttsh Chandra: This plant was 
obtained free of cost. The only 
expenditure incurred was on trans
portation, that is, about Rs. 7*5 lakhs, 
and about Rs. 5 lakhs to Rs. 6 lakhs 
have been spent on its maintenance.

Shri Vajpayee: May I know if 
Messrs. B.A.S.F. have been asked to 
submit their report within a certain 
period?

Shri Satish Chandra: It would not 
take much time. The engineers of 
the B.A.S.F. are already on the spot 
examining the plant. They will be 
able to produce a report shortly.

Shri Tridib Kumar Chaudhnri: Has
there been any opposition on the part 
o f Sindri Fertiliser factory in whose 
charge this plant is for its mainten
ance and has there been any proposal 
from  any private party to hand it over 
to them for utilisation?

Shri Satiah Chandra: There has 
never been a question of handing it 
over to a private party. Sindri has 
not been opposed as far as mainten
ance is concerned. Sindri has spent 
tome amount over its maintenance 
and there ii every possibility of the 
Plant bring utilised by Sindri itself.

Shri Tangamanl: This plant was 
received from Germany as early as 
1960-51. May I know as to why so 
much time has been taken for inviting 
Messrs'! BA..S.F. to send their project 
report?

Shri Satiah Chandra: This plant was 
received as part of the reparations 
from Germany round about 1951-52. 
In 1950-51 it was offered to us and 
then its transportation took some tim*. 
This is a plant for the production of 
methanol, a chemical for which we 
did not have much demand and there
fore it could not be utilised. As the 
demand is expected to rise now and 
it is estimated that in 1960-61, half 
the capacity of this plant can be 
utilised, we are th in k in g  0f  putting 
it up.
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An Hon. Member: Also in English. 
Mr. Speaker: Yes.

Shri A. C. Joshl: The question will 
be answered by the Minister of Educa
tion on a subsequent date.
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Mr. Speaker: It wai to be answered 

b f the bon. Parliamantaty Secretary.
S u l A. C, Jadd: The hon. Minis

ter of Education has agreed to answer 
this question and you, Sir, have also 
agreed to the transfer.

Aa Hon. Member: Today?
Shri A. C. Joehi: No, not today but 

on some other day.
Shri Snrendraaatt Dwivedy: Why

then was it put on the Order Paper 
today*

Dr. M. S. Aney: Is fresh notice re
quired?

Mr. Speaker: I will examine the 
matter. But hon. Members must 
thank the hon. Parliamentary Secre
tary for saying that ne has transfer
red it to the Education Xiinistry in
stead of saying, "I have nothing to do 
with it” .
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Mr. Speaker: Yes.
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Shri Shree Narayan Das: May I
know whether the accounts of Bharat 
Sevak Samaj have been audited with 
a view to find out whether some 
grants to that body have been pro
perly utilised or not?

Shri L. N. Mlshra: In the first place, 
I would like to say that Biiai at Sevak 
Samaj does not get any grant for 
organisational purposes. For specific 
programmes it gets money on spedile- 
conditions and it has to submit the 
accounts which are audited.




